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Hon'hle Shri Justice V. Rajagopala R
<

Hon'ble Shri S.P. Biswa

Om Nath Mundra
Hars. Office, Claim Branch
NDCR Building

(By Shri K.K. Patel, Advocate)
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Shri S.P. Mehta
General Manager

Northerrn Rwailway, N.Delhi

(Shri H.K.Géngwani, Advuocate)
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the respondent that the order of this Tribunbal in
the OA has been fully complied with and there is no
grievance against the respondent tearned counsel
for the petitioner alsc admits that the order has
been duly complied with In the dircumstances, the




